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12.Ml 11ft. 
BAN ON EXPORT OF CATl'LE 

FEED BILL 

Mr. 
Singh 
Sinha. 

B1/ Shri Jhulan Sinha 

Deputy-Speaker: Shri Ajit 
Sarhadi: Absent. Shri Jhulan 

Shri T. B. Vittal Rae (Khammam): 
What happened to the first Bill! 

1\Ir. Deputy-Speaker: The mover a 
not present. 

Shrl T. B. Vittal Rao: Generally we 
aSK the Members whether they would 
be present and then we put their Bill 
on me Order Paper. 

Mr. Deputy-Speaker: If in spite of 
Our asking and his answering, he re-
mains absent, what is to be done? 

Shri T. B. Vittal Rao: Only those 
Members' Bills are put on the Order 
Paper who say they will be present 
in the House to move them. 

Mr. Depu:y-Speaker: I agree with 
the hon. Member. This hon. Mem-
ber must have been asked whether 
he would be present and he might 
have answered also. But after 
answermg, iI he is absent, what could 
be done? 

8hri Jhulan SiDha (Siwan): Sir, 
beg to move: 

''That the Bill to provide for a 
ban on export of cattle feed in the 
country be taken into considera-
tion." 

As would appear tram the State-
ment of Objects and Reasons this Bill 
is intended to pin-point the attention 
of the House to the deteriora :ion of 
the cattle wealth of our country. The 
most anomalous position is that in-
spite of the paucity of ca~tle feed in 
the country, its export has not been 
banned and it is still being allowed 
to be exported with the result that 
the stock of cattle in this country is 
deteriorating, the peT capita consump-
tion of milk is going down and the 
health of the whole cattle stock ill 
1372 (Ai) LS-6. 

suftering tram which it ill very difti-
cult to recover, if adequate steps are 
not taken in time. 

I would in this connection read a 
few lines from the Yo;ana, now pub-
lished under the auspices of the 
Planning Commission: 

'The livestock population at 
India is 30 crore, out of wh;ch 
COWs and bullocks number HI 
crore and buffaloes 5 crore. A 
cow supplies. on an average, 50 
maunds of milk a year and a bul-
lock helPs to harvest an average 
of ten maunds of crops per year. 
According to this calculation, the 
income from a cow will be equal 
to the total income derived from 
5 acres of land. Dr. F. Ware has 
estimated that "Indian cattle. in-
spite of the fact that they are un-
economically exploited, yield an 
annual income of over Rs. 1,265 
crare, wh;ch is more than the 
value of India's cash crops. Dr. 
S. Dutta has estima'.ed that the 
total contribution from animal 
labour put to agriculture and other 
operations in India equals Rs. 1500 
crore." 

It would thus apear that this is a 
matter of very great importance in-
volving a sum of about Rs. 2,700 cra-
res. According to the computation of 
the Planning Commission the annual 
deficit of cattle feed is about 258 per 
cent. In spite of this we have been 
exporting from year to year not only 
hundreds of thousands of tons of cat· 
tle feed and concentrates, which 
means our taking them away from the 
mouths of cattle which are already 
starved. I have been able to collect 
certain figures from the FOTeign Trade 
and Navigation of India. This report 
shows that in 1953-54 we exported 
cattle feed to the tune of 6,883 toILI 
valued at Rs. 10,36,785; in the follow-
ing year, the export went up to 64,523 
tons valued at Rs. 1!?,92,585: in the 
subsequent year, that is 1955-56, the 
export increased to 2,31,427 ton. 
valued at Rs. 6.9'1,00,374. The figures 
for the next three years are equally 
revealing, which show that the ex-
port is mounting up year after year. 
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[Shri Jhulan Sinha], 
For the three years I have quoted, the 
source is Foreign Trae and Navigatian 
of India, 1955-56. The figures for 1957 
to 1959 which I am now quoting are 
in answer to a question on the Boor 
of this House. 

Dr. M. S. Aney (Nagpur): What ia 
their source? 

Shri Jholan Sinha: Their source is 
the official source. For 1957, the 
quantity of oil cakes, meal and vege-
table residues allowed to be exported 
from this country was to the tune of 
77,000 tons valued at Rs. 217 lakhs. 
For 1958, the export went up further 
to 2,36,000 tons valued at Rs. 745 lakhs. 
The latest figures available with me 
are for the 11 months January to Nov-
ember, 1959; during this period, the 
export was 447,000 tons valued at Rs. 
1652 lakhs. This is in respect of oil 
eakes, meal and other vegetable resi-
dues. There are other cattle feed also 
which are allowed to be exported. 
They are as follows, according to an 
answer given on the floor o~ this 
House. In 1957, 6787 tons valued at 
Rs. 13 lakhs; in 1958, 9118 tons valued 
at Rs. 14 lakhs; during January to 
November, 1959, 21,773 tons valued at 
Rs. 43 lakhs. This is the appalling 
figure of export of cattle feed allowed 
every year from this country, when 
our own cattle, including bovine spe-
cies, which are estimatecl to be 16 cro-
ress in value as I have just cited. This 
cent deficit in the cattle feed alone, 
apart from fodder and other things 
which we are not discussing today. 

In cat ·.1e feed like oil cakes, guar 
and other concertrates the deficit is 
28 per cent and stilI we are exporting 
not only hundreds and thousands of 
tons, to the tune of rupees seven cre>-
res in value as I have just cited. This 
is the position, which it is very diffi-
cult for me to understand, compre-
hend and appreciate. The cattle stock 
of our country is yielding such an 
enormous income every year not only 
by giving milk and other things which 
are benefiting the public health in 
this country, but by also helping in 
carrying on agriculture and as draugM 

catue. But this community is ignored 
and ill -fed in the way I have just cited 
This is a position which this House 
and this country can never appreciate. 

This is not the only thing to which 
I intend to draw the attention of the 
House. The other aspect of it is that 
production of milk and milk product. 
in this country is going down in such 
an alarming way that the attention of 
the House has got to be drawn to it. 
I am quoting some figures from Mar-
keting of Milk Report, 1941 and India", 
Livestock Statistics, 1956. The im-
port of milk and milk products in 
1939-40 was 7826 tons of milk, 187 
tons of butter, 2699 tons of ghee and 
482 tons of cheese, valued at Rs. 80. 8~ 
lakhs. The latest figures available 
with me are far 1955-56. They are: 
45,381 tons of milk were imported in 
1955-56. The import of butter had 
risen from 187 tons to 639 tons. The 
import of ghee has not risen, but gone 
down by 400 tons; it was 2699 tons in 
1939-40 and 2229 tons in 1955-56 The 
import of cheese rose from 482' tons 
in 1939-40 to 672 tons in 1955-56. The 
total value of imports for the latter 
year is Rs. 1119' 87 lakhs as against 
Rs. 80' 85 lakhs in 1939-40. 

On the one side we are exporting 
cattle feed, which is the mainsty for 
the cattle in this country and on the 
other side we are importing milk and 
milk products. The production of 
milk in this country is going down 
and so per capita consumption. We 
have to import such huge quantity of 
milk and milk products. This h quite 
anomalous position. It is a thing to 
which our attention should be special-
ly given and the position remedied. 

Some other things also have to be 
taken into consideration in this regard. 
I am quoting from the Planning Com-
mission's report: 

''The Planning Commission has 
estimated that the quantity of 
fodder available is about '18 per 
cent of the requirements, while 
the available concentrates and 
feed would suffice only for 28 per 
cent of the cattle." 
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So, I am. aorry; I said 26 per cent was 
the deficit, which is wrong. Only 26 
per cent is available in thia country. 
Still, in spite of this alarmingly low 
position of cattle feed in this country, 
we are exporting it. Only 28 per 
eent of the total requirements of cattle 
feed is available in the country, ac-
.arding to the Planning Commission 
ttself; it ia not my figure. That means 
12 per cent is still lacking and that is 
why our cattle are detariorating every 
liay in quality and quantity also. 
These are certain basic facts of the 
situation which hue to be taken note 
.t. 

Then. there is an article called guar, 
which does not grow in any part of 
the country, but which grows in large 
• uantities in Rajasthan, Punjab and 
aertain parts of U.P. The value elf this 
article is estimated to be to the extent 
Rs. 50 lakhs per year. That is the 
main cattle feed in the part I have 
just mentioned. The export of guar 
was banned in February, 1957. But 
eertain considerations weighed with 
the Government-we do not know 
what those considerations were-and 
the ban was lifted in December 1957 
Only ten months before the ban wa~ 
imposed on the ground that it is a very 
yaluable cattle feed and so, it should 
Dot be exported. After some months 
the ban was lifted, po "sibly On the 
,round that it will earn us some dol-
lars from America. But the export of 
guar is going to give US foreign ex-
mange only to the extent of about Rs. 
50 lakhs per year. The earning of 
that much dollar is not so beneficial 
when compared to the deterioration of 
the cattle wealth of the country be-
eause of the widespread definciency in 
eattle feed, which in its turn means, 
ieficiency in cultivation and in respect 
.t traction power. 

I have been able to come across 
eertain reports saying that guar is al-
lowed to be exported only after ex-
traction of something and chuni and 
bhusa are left behind a. cattle feed. 
But that argument is not very con-
Yincine. Leaving out chuni and bhusa 

and exporting the rest to a foreigJl 
eountry is not good. 

Because of the deteriorating cattle 
wealth of this country our milk sup-
ply is also dwindling. Heavy exports 
of cattle feed and heavy import of 
milk and milk products into the coun-
try is not a position to which we can 
reconcile ourselves. I have, therefore, 
taken this oportunity to bring this 
position to the notice of the House to 
request the House to consider this 
Bill in this light and impress upon the 
Government the desirability and the 
urgent necessity of putting a ban on 
the export of cattle feed from this 
country so that the cattle wealth of 
this country may grow richer and 
richer and result in the growth and 
development of agriculture . 

With these words, I commend the 
Bill to the acceptance by the House. 

Mr. Deputy-Speaker: Motion moved: 

''That the Bill to provide for a 
ban on export of cattle feed in the 
country be taken into considera-
tion." 
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Shri Oza (Zalawad): While I am .. 
complete sympathy with the senti-
ments of the Mover of this Bill, I aD. 
afraid it will be my painful duty .. 
oppose it. 

I entirely agree that next to agri-
culture, animal husbandry ill the mo8t 
k.dus~ry in this country, an4 
with that is connected the im-
provement of the lot of people resid-
ing in the rural areas. So long _ 
animal husbandry is not improved te 
the extent that it can support the eCo-
nomy of the people employed in a~ 
culture, I think the standard of livin, 
of those people will not go up, and 
therefore we should do everythin, 
possible to promote the improvement 
of cattle in the country. But we shall 
have to do it in a more scientific and 
rational way. If we are carried away 
by sentiment, I am afraid we will not 
go forward, and perhaps we will jeo-
paradise the interests of the eattle 
themselYl!e. 
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~ was said once upon a time, the 
problem of the cattle in this country 
Is how to decrease their number. U 
we extend the argument of Shri Jhulan 
Sinha that we should not export an,.-
Uting which is required here .... 

Shri Jhulan SiDha: May I remove 
a misapprehension? I never said that 
all that is required here should not be 
exported. I said oil cakes and con-
eentrates required for our cattle should 
IIOt be exported. 

Shri Oza: So long as we do not have 
arllicient cattlefeed concen~rates. we 
Ihould not export them. That is what 
be says. If you extend the same 
argument to human requirements, 10 
long as a single child in this country 
goes ill-clad., we should not export 
cloth; so long as a single human being 
in this country does not have sufficient 
carbohYd rates by way of intake of 
augar we should not export sugar. There 
are so many vegetarians in this coun-
try the fat content of whose diet is 
mainly vegetable oil. So, so long as 
they do not have vegetable oil in 
lufficient quantities we should not ex-
port oil. It will come to this. Then 
• backward economy like ours can 
never develop. If we want to step up 
exports and earn foreign exchange for 
bringing in plant and machinery, we 
bave to tighten our belts and forgo 
our requirements for some time. 
Similarly, it may be that our cattle are 
not getting concentrates in sufficient 
quantity at present, but if we put a 
ban on exports, I am afraid the con-
eentrates will not find their way to 
the mouths of cattle. The lot of the 
cattle will not improve, only we will 
lose earning foreign exchange. 

H we want to improve the lot of 
eur cattle. we should be very careful 
about the policy th"t We adopt. We 
Ihould discard falSe and shaIlow senti_ 
ment and go ahead in a 
rational manner. Shri Jhulan 
8inha said there were 30 crares of 
eattle in the country, out of which 111 
QI"Ores 'Were coW!! and :I crares but-
talDe!l, out of these 111 CJ'0re8 of cows 

and :I crores of buffaloes, how many 
are yielding? A greater percentage of 
these cows and buffaloes do not yield., 
and we are feeding them at the cost of 
those that can yield a good quantity 
of milk. Therefore, we should iso-
late the non-yielding cattle and pull 
them in go sadans. The idea of theM 
go sadaru is not being pursued vigor-
ously now because there are pressurea 
and pulls from various directions, and 
at least some of the State GoVerD-

men~s succumb to them. 

In Se&SOIl and out of season we are 
uking our Ministers to promote ex-
port. We have set up export prom~ 
tion councils for this purpose, and WI 
need foreign exchange badly for re-
moving the poverty of the country. 
So, I think the remedy does not lie 
in banning exports for the present, 
but in following a wise and rational 
policy to improve our cattle wealtll 
shedding all shallow sentiment. 

Some Bon. Members rose-

Mr. Chairman: Only one hOUr iI 
allotted for the Bill. I am afraid 
have to call the hon. Minister. 

Shri Jhulan SInha: Let the time be 
extended by half an hour more. 

Mr. Chairman: There are other 
Bills on the order paper. do not 
think we can extend the time. 

The Deputy Minister of Agriculture 
(Shri M. V. Krishnappa): At the 
outset it is my burden duty to thank 
Shri Jhulan Sinha, as also the other 
speaker;, not for the Bill that he hili 
brought here, but for the love and 
affection that they have for the cattle 
of this coun try. 

Shri Oza said that animal industry 
is next only to agriculture in this 
country. I feel that animal husbandry 
is the very foundation of agriculture 
in this country. If agriculture has to 
lIourish and thrive, cattle has to thrive. 
Unfortunately in this country the love 
of the cattle-lovers has been misdirecl-
ed; 1t is carried away more by senti. 
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[Shri M. v. Krishnappa] 
ment than reason. They do not have 
a scientific approach to thi· "r.:>blem. 

After we became independent, the 
Government, because of public opi-
nion in the country, had to pass cer-
tain legislations with a view to deve-
lop cattle. The most important of 
it is the ban on cow slaughter by moat 
of the States. It is time for us to 
consider whether the ban has helped 
to develop our cattle wealth. I per_ 
sonally feel it is workin, adversely. 
The number of cattle is increasing day 
by day. Shri Jhulan Sinha said that 
the cattle population was about 30 
erores. The live rtock popula1;ion in 
India is about 40 crorell. 

Shrl Warior (Trichur): The live-
stock population is 40 crores, the 
human population is also 40 crores. 

Shri M. V. Krlsh_ppa: Yes. I did 
not want to compare livestock with 
men. Forty crorcs of livestock, in-
cluding 30 crores of cattle, and 40 
crore~ of human beings, both have to 
get sustenance f am the same land. 
In that sense we may compare them. 
Our land resources are also limited. 

In Russia I am they they have six to 
seven acre>; of cultivated land per indi-
vidual, and they have any a';'ount of 
land to cultivate. In America also it 
is about six acres of cultivated land 
per individual, and they also have any 
amount of land to reclaim. But in 
India it is not so. We have about 30 
croreJ of acres under cultivation, and 
we have hardly two to three crores 
of acres left in the country to bring 
under cultivation. So, the land re-
'Sources in Ind"a iare very limited, 
whereas the population here is going 
up, the populatiun not only of men, 
but also of live-illock. As a result of the 
ban on cow-!daughter, the number of 
cattle has increased in such a way 
that all useless, old and uneconomic 
cattle have got to be looked after in 
this country. We have 20 crores of 
cattle, 10 crores of sheep, goat. camels, 
donkeys and horses, and about 10 

crons of poultry; that is how we have 
40 crores of live-stock in our country. 
Out of these 40 crores, the cattle pop~ 
l.tion L; only 20 crores,-15 crores of 
cows and bullocks and 5 crores of 
buffaloes. The cattle population in 
India is increasing in such a way that 
the milk production is decre~. 

I had been to the best milk-produc-
ing countries in the world, namely 
the Scandinavian countries, Holland, 
Denmark etc. I found that they were 
having a scientiftc and rational way 
of imp:'Oving cattle. They have a plan 
every year to reduce the number of 
cattle and increase the amount of Jtl'.lk 
in their country, and they are succeed-
in« in it. Th~ reduce the number of 
cattle, and conjequently, the produc-
tion of milk and milk-products is 
,oin, up in their country. It is 10 in 
Denmark, Norway, Holland and 80 on. 

Unfortunately, in this country, W8 
want to saVe all useless, old and un-
economic cattle. And who is to look 
after them? Out of 20 crores of cat-
tle, nearly 2 crores are uneconomic 
and useless cattle. To look after a 
cow or a buffalo i; as burdensome u 
to look after a man. When even pe0.-
ple are not looked af:er properly, 
how can we look after these 2 croree 
of cattle! Most of our people even do 
not look after their own parents when 
they become old; they neglect them. 
When that is the position, how can 
we expect the old cattle to be looked 
after by our people? Our farmers, 
therefoce, even with the best of inten-
tions, let loose their cattle, and they 
go about and graze on, other people'S 
lands. In Punjab alone, today, there 
are 2 lakhs of useles3 stray cattle, eat-
ing and destroying crops. While in 
other countries, man eats the cow, 
here, in India, the cow has started 
eating the man. There are so man,. 
cattle here Which are stray and use-
less, aDd they de3troy our crops. 

Of course, out of sincere love, and 
with the intention of developing the 
cattle wealth of our country, Bills like 
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these are brought forward. But if 
Government were to accept a legisla. 
tion like this, then, instead of improv-
ine the cattle wealth, they would be 
adversely affectine our cattle popula-
tion. 

It is hirb time now for India to 
consider the question of reducing the 
number of cattle here, as Shri Oza ha3 
pointed out. That is the main p ob-
lem today before the country. It only 
everyone in India knew that by giv. 
ing more and more fodder to his cat-
tle, he can improve the milk produc-
tion, and get more milk, and such a 
fine protein food, which We cal! amrit 
in our country, then the condition of 
cattle would have been quite different 
in this count y, and they would have 
been more useful to mankind than 
what they are today. Unfortunately, 
We are only worshippers of cows, and 
We never think of feeding them. In 
the houses of eve" the best protago-
n!sts of eattlp wealth. I have seen 
cow. fed in front of their houses in 
a starving condition and probably 
cursing the fellow for not having given 
enough food to them. That is the 
position in India. 

So, the p-oblem in India is to reduce 
the number of cattle and also upgrade 
the breed. because he breed is also 
very important. What is the position 
of our cattle in the eastern and sou-
thern States of India? We have the 
largest number of cattle 'n South 
India a3 compared to North India. In 
fact, I once went to your State, Sir, 
namely Orissa, and I was sta~ ling in a 
forest rest-house there. In the early 
mornmg, when I came out, I found 
that there were eight cows in front of 
my rest-house. I asked the man 
nearby why eight cows had been 
brought there. He told me that he 
had b-ought them to milk before me. 
I asked him how much milk after all 
would I require and why eight cows 
had been brought. He replied that 
all the eight cow; put together might 
give just a seer of milk. That is the 
position in Orissa. If you flO to 
Holland, Germany or Finland ete. you 

wi! find that a cow wil! live 35 lbs 
or 40 lbs on an average. In fact, there 
are cows there which give a Maund of 
milk, whereas, here, a cow gives only 
about half a seer Or sometime.> even 
less than half a seer of milk. Ail this 
is happening because of the fact that 
we lOVe these cattle, and we worship 
them, and that is why they are not 
giving us en<lugh milk. This i.; so 
because our approach to the develop-
ment of cattle wealth in this country 
has been a wrong approach. It is car_ 
ried away more by sentiments and 
oilier things rather than by any reason. 
There is no rational approach to 
wards the improvement of our cattle 
wealth. 

So, I feel that in India, everyone of 
us who L interested in cattle, must 
take up the question of do'ng propa-
ganda among the farme,s that they 
should try to grow more fodder and 
feed the cattle more, so that the fodder 
mav be conver ed into milk, and the 
milk yield may be more. In America, 
nearly 30 per cent of the land is devot-
ed to fodder cultivation. In Russia, 
it is so. In all the European count ies, 
nearly 30 per cent of the land is 
devoted to fodder. If a farmer has 
100 acre; of land, 30 acres are reserved 
for growing fodder, and cereals are 
grown only in the remainder. He 
grows fodder in 30 acre3, converts it 
into s'lage, and gives it to his cattle; 
and the cattle converts that fodder into 
milk and gives also manure in addi. 
tion. The milk is drunk by the man, 
and the nation drinks the milk: 
as for the manure, he gives it 
back 'to the soil. In that way, 
their agriculture is flourishing. Thus, 
cattle have been the foundattion of 
their agr'culture, because they feed 
them welL 

But, in India, out of 33 crore acres 
of land, Our farmers rese"Ve hardly 
an acre for growing fodder. The fod-
der that we give to our cattle is not 
fodder at all. We give them onJy the 
remains, only the straw, and that too, 
straw which h fit only fo- packin« 
purposes and not as fodder. The 
bhusa or gehoom ka bhma that we 
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feed our cattle with. is nothing at all 
eompared with the fodder given to 
the cattle in other countries. So, it 
Is neces,ary that our farmers should 
be told to grow mo,'e fodder in their 
fields. They should be told that 3 out 
of every 10 acres of land should be 
devoted to fodder cultivation so, that 
they can give that fodder to their 
cows or buffaloes. these cows or. buff-
aloes can convert the fodder into milk: 
and manure; the manure can be given 
back to the land, thereby keeping up 
the fertility of the soiL That is the 
economy that we have to follow. But, 
1IIlfo:-tunately, we are not doing that. 
We are only interested in worshipping 
the cows. All our anxiety is only to 
atop cow_slaughter etc. 

N ow, coming to the Bill itself, I 
would like to point out that according 
to the figuce3 that we have, we pro-
duce 4 million tons of oil-cake, (in-
cluding cotton seed). Besides We pro.. 
duce bran and other t)'J)es of cattle 
food. And do you think that all these 
4 million tons are given to the cattle! 
If only We had given all of it to our 
cattle, our cattle would have been 
very happy, but it is not so. A signi-
ficant part of our oil·cake production 
is used as manure. If we do not give 
fertiliser.; to OUr sugaccane-growers, 
tobacco-growers and chilly-growers, 
they use oil-takes as manure. That is 
how, all of the oil·cake that is pro-
duced in India does not go into the 
stomach of the cows but some of it 
goes directly as manure into the 
augar-cane or chillies or tobacco fields. 
That sort of thing has to be prevented. 

When We export oil-cake, of course, 
there is some control over the exports, 
but our main idea of exporting oil-
cake is this. We thought of export-
ing oil-cake with a view to earn the 
much-needed foreign exchange, for the 
import of fertilisers. . Oil-cake has 7 
per cent of nitrogen in it, whereas 
ammonium sulphate ha; 21 per cent 
of it, which means that instead of one 
ton of ammonium sulphate, our far-

mers have to use three tons of oil_ 
cake. And the value of oil-cake ps 
ton is much more than that of fertili-
lers per ton. So, we thought that by 
exporting a few lakhs tons of oil-cake, 
we could import three times or foUl' 
times the quantity of fertilLers. 
Whatever money We earn by export. 
ing groundnut and linseed oil-cake8 
was being used for the import of ferti-
lisers which the country requires. 
These fertilisers are given to the 
farmers who use them as manure for 
their sugarcane, tobacco or chillieQ 
fields. In that way, India is exporting 
now and then some quantity of oil_ 
cake, and tha t money is used again to 
import fertilisers, in the absence of 
which we would haVe used three 
times the oil-cake. 

So at intervals Government consider 
these matters. Only when they feel 
that the production is also going up, 
export is allowed. As we go on ex.-
porting oilcake, the price also goes up. 
It gives an incentive to the farmer 
to grow more groundnut. This is 30 
especially in Andhra where most of 
the groundnut is grown. If they get 
good price. they will grow more. U 
there are no good prices available, no-
body will grow it. The production 
gets reduced. In recent years, the pro-
duction of oilseed. has been going up. 
That is one way of producing more 
cattle feed concentrates in the country. 
W, also enquire from the States and 
, .) look into the price of the cattle 

feed. I can say for the information of 
Shri Jhulan Sinha that in three years 
the price of oil cake. which is the mo.t 
important cattle feed, that is, ground-
nut cake, has gone up by Rs. 1_8 or 
Rs. 2. If you look into the price of 
groundnut. you will see that the 
variation is so much. The price of 
groundnut or any other agricultural 
produce ha·. risen more than that of 
oilcake. Though oilcake is very im-
portant for our cattle, we have to earn 
some foreign exchange because we 
have to import much-needed fertiliser 
and also some machinery. We require 
dairy machinery for which we have 
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., pay in foreign exchange. I am one 
who feels that as more and Jtlore 
niries are eatablished, more and more 
well, will the cattle be fed and looked 
after. We find that wherever there is 
a milk supply scheme. there the cattle 
are well-fed and well looked after. 
Also the breeds are upgraded. and the 
farmer gets more money out of the 
sale of milk. 

In this way, we have to have an 
overall view of the situation. We have 
at intervals decided that we should 
export some cattle feed in order to 
import some of these things and also 
., earn foreign exchange. Otherwise, 
I entirely agree with Shri Jhulan 
Sinha that cattle feed is very very 
important, in a way much more im-
portant than the feed of mankind in 
the country. We feed the cow in 
order that it may feed us, give us 
more milk. Government have all 
these things in view. In view of all 
this, we are exporting some oilcake 
.ow. 

I hope in view of what I have said, 
Shri Jhulan Sinha will withdraw his 
Bill. 

Shri Warior: The position as ex-
plained by the Minister i3 not correct, 
because the statement which was 
made today in the House in reply to a 
Calling Attention Motion on the sub-
ject says something which is just the 
opposite. 

Shri Braj Raj Singh: He has not 
read it. 

Shri Warior: It says: 

"It was decided sometime ago to 
link the export of groundnut ex-
peller cake carrying a good margin 
of profit with the export of ground_ 
nut oil to compensate the loss in-
curred in selling the oil at interna-
tional prices. The gap betwl!en the 
internal and world prices widl!ned 
further during the current year and 
this link of groun dn ut expeller cake 
became ineffective". 

Mr. Chairman: That is a different 
aatter. 

Shri Braj Raj Singh: He did not 
look into that matter. 

Shri Warior: It has become ineffec-
tive. That is what it says. 

Shri M. V. Krishnappa: Then we 
have to stop it. Only when pricea 
are attractive; people export. If there 
are no attractive prices, who will ex.-
port it? 

Shri Braj Raj Singh: The hon. 
Member is saying that the Minister'a 
argument is not valid. 

Shri Jhulan Sinha: I am thankful to 
those who have supported the motion 
for consideration. I would just draw 
attention of my hon. friend, Ch. Ranbir 
Singh, who unfortunately is not here, 
to one point. He perfectly misunder-
.tood the intention of the Bill. This 
Bill does not ban the export of oil-
.eeds. Of course, it may indirectly 
Ilffect the export of oils~eds, as the 
hon. Minister has pointed out. But 
10 far as it goes, the Bill clearly de-
fines cattle feed as meaning 'oilcakes 
and other concentrates supplying 
necessary nutrition to the cattle and 
includes guar seeds and extracts like 
gum therefrom'. 

So far as my hon. friend, Shri Oza, 
who also is not here. is concerned. he 
only argued by extending my argu_ 
ment to other spheres. I am one who 
has been studying the problem of 
cattle feed, slaughter of cattle and so 
On for a long number of years. I 
know the Government's position and 
therefore, I did not venture to jOin 
issue with them on that. I steered 
clear of these controversies and tried 
to put before the House a proposition 
that I expected would be acceptable. 
I only meant to ban the export of 
cattle feed meaning oilcakes and other 
concentrates which are meant not 
only for sustaining the cattle popula-
tion in the country and developing it 
but also for developing the species, 
developing agriculture and improving 
public health, for which the Minister 
stands as much as We .tand. There-
fore, I was sorry to find that Shri Oza 
WIi3 extending my argument to other 
spheres, which I never meant. /U .. 
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[Shri Jhulan Sinha] 
old Member of this HouR, I know the 
Government's policy in this regard. 
'They want to pemrit ezport so thst we 
may earn dollars and other fore1en n-
clumge to finance our development 
plans. I would be the last person who 
would in any way try to discourace 
exports from this country, specially 
when that course of action would be 
conducive to our larger interests. What 
weighed with me was not the amount 
of foreign exchange that the export 
of oilcake was earning but the loa 
that the country was suftering by the 
deterioration of the cattle wealth of 
th e country, specially the milk yield 
and other necessary ingredients that 
the cattle of this country supply. So 
1a1 a5 Shl1 Oza ~ concenled, he mis... 
undentood my point and extended the 
argument to other spheres, which I 
never meant. 

So far a" the Government position 
is conc orned, I am sorry I differ from 
them fundamentally. I have all along 
differed from tIlem on tIlis point. The 
hon. Minister talked about tile evil 
effect>; of the ban On slaughter of cows 
in this country. I did not intend to 
join iSSUe with him on tIlat. This was 
a point which I never intended to 
cover in my opening speech, nor did I 
intend to allude to it in my reply. But 
as he has raised tile point. I must 
deal with it. I feel tIlat the State 
Governments which have banned tile 
slaught~r of cattle, especially coWs, 
namely, the Governments of UP, Bihar, 
Punjab and other States have realised 
the importance of the problem. I do 
not tIlink tIlat the Governments of 
these States represent the interests of 
this land in any way 1e.r3 tIlan the hon. 
Minister there. All of us are working 
for the uolift of the country; all of u.s 
haVe dedicated our whole life for the 
solution of the problen~ facing tIlis 
country. But we have th"" ril1ht to 
differ from Government. We have felt 
all along that tile ban on tile slaughter 
of cattle has ~n imposed rightly, SO 
thst it mil1hl only enure to tile benefit 
of the country. The deterioration that 
has taken place in a way wbich we 

never expected is due to sometllin. 
else, namely, that the Government 
hare been dealine witll this problem 
in a completely lopsided way. That ill 
my feeling. The ban on the "laughter 
of cows hag not added to the comple-
xities of tile situation. It has very 
much uplifl!ed the country psychologi-
cally. It ill not a matter of pure senti-
ment; it is sentiment ba..--ed on reason. 
I tIlink tile whole history and culture 
of this country are based on the cui.. 
ture of tile cow and the things for 
which tile cow stands. 

It is unfortunate thst in Orissa, • 
cows had to be brought to give milk 
to the hon. Minister for his tea or the 
daily milk consumption. That is im-
material. The poor yield of thOR 
cows may be due to something else. I 
apprehend-I am not sure; you, Sir, 
may be knowing it better-tIlat tile 
breed and feed of tile cattle the-e m.y 
be very poor. In my part of tile 
country-I may "6e excused for saying 
that-the milk of 8 heads of milch 
cows would be sufficient for the whole 
lot of the Ministers here. That is the 
position. The hon. Minister know. 
that. If in some States, the cattle 
wealth is very poor it cannot be put 
forward as an argument for the whole 
of this country for effecting tile slau-
ghter of cattle or for ill-feeding them 
or dwarfing them or putting tIlem in 
8 way in which they cannot be D?ilked. 

He has also very eloquently laid. 
emphasis on the scientific rearing 01 
cattle, as is being done in otller coun_ 
tries. The scientific metllod may be 
possible or plausible in the state of 
things in otller countries. but our in-
terests and our culture have to be 
judged in the state of tllings prevail-
ing in tIlis country. I never stood. 
against cow-slau/!hter On erounds ot 
sentiment. But even if tIlat be the 
point. is it not the duty of tile Gov_ 
ernment to take into consideration the 
aentim'nt3 of 22 crores of people liv-
in/! in his country professing a religion 
which is as ancient and as venerabl& 
as any otller in tile world? Is it Dot 
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their duty to take note of thts senti-
ment and administer the country in a 
way which may enure to the benefit 
of this country? Scientific method of 
rearing cattle is certainly plausible and 
should be adopted. But it does not 
stand to reason to say that because 
there is some cattle feed In this coun-
try, therefore, it should b~ exported, 
especially when a portion of oilcakes 
is used as manure. Why not put a 
stop to that? You have got the power 
to do that. Come forward with a 
proposal to stop the use of oilcakes' 
and other cattle feed for purposes of 
manure. You go on exporting it and 
importing fertilizers and giving them 
to the cultivators for increasing their 
yield. That is an argument which 
would stultify itself. 

The third thing which the Minister 
has urged is to base our case on rea-
son. We have all along held the view 
that the approach to the problem of 
the development of the cattle wealth 
of our country, e3pecially the bovine 
species, has always been based on rea-
son. The scriptures of the Hindus, of 
the Ri.his and Maharshis who advo-
cated the cult of cow worship and 
development of cow were never un-
reasonable. They had very good rea-
lIOns. But the concepts and the rea-
sons that appealed to them may 
not be appealing to us. But to 
say that they were not based On 
reason but merely On sentiment 
is not correct and I cannot accept 
that. They had their own reasons; and 
they were good for the development 
of agriculture, for the development of 
public health and for giving food to 
the people and for giving manure, in 
a way which might sustain human be-
ings and others also who needed that 
food and crop. (Interrupnom). 

The last point that was urged-and 
that is the only point that touches my 
Bill-is that they have been exporting 
oil-cake because they find that these 
oil-sakes are getting a good price in 
the foreign market and are earning 
foreign exchange for us. 

1372 (Ai) LS-7. 

The foreign exchange earned by 
these oil-cakes is the weakest point in 
their export policy. They are export-
ing oil_cakes not for the reasons which 
they have urged. The oil-cakes are 
being mis-used for manure purposes in, 
the country. The country l.acb 
manure and they are used for that-
purpose. The han. Minister of Agri-· 
culture has got statistics. He may 
come forward and say that the deve_ 
lopment of food in this country is be-
ing very much hampered by lack of 
manure. If any cultivator makes use 
of the oil-cake for his area, for hls 
crop, what is wrong with it? You do 
not give him the manure that is 
needed. 

It is said that the decrepit cattle 
wealth has increased in such a way 
and so enormously that the cattle eat 
up the IV hole food of the human 
beings. This is a position which only 
a Minister on those benches can take. 
r, as a fairly good ki5an in my ares. 
have never found any person feeding 
the decrepit cattle with jawar or oil_ 
cake or cattle-feed concentrates and 
other things which are used for good: 
cattle. They are just keDt alive for 
some days or some months by putting 
them on grazing land or by giving 
them things which are not required fo~ 
other good and useful cattle. They are 
maintained only on waste things. 

Mr. Chairman: The han. Member 
may conclude now. 

Shri Jhnlan Sinha: The last argu-
ment that r put forward is this. The 
so-called ,tray or uneconomic cattte 
give more than what they take. We 
give thsm only waste things; they give 
us cow_dung, skin and other valuable 
things. I have got figures to show that' 
what is being spent on a head of catOe 
in the Gosadan is less than what the 
cattle give there. They are spending 
about Rs. 23 per head of cattle; and' 
from the calculations I have made tile 
output per head of cattle-these decre_ 
pit and uneconomic cattle-is 
about Rs. 35. What is talked 
of as being uneconomic is 
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[Shri Jhulan Sinha) 
not uneconomic in reality. If people do 
not appreciate the sentiments and 
logic behind the care of cattle in this 
country we are helples,,; we cannot 
make them understand things which 
'hey have not been able to understand. 

Anyway, now the time is over, and 
my Bill has served the purpose for 
which it was meant. It was meant 
only to pin-point the attention of the 
House On the problem of cattle feed. I 

'never intended to raise the ancillary 
problems which th~ hon. Minister has 
raised. I hope that this Government 
c:omposed of people who have been in 
thi" field. as' all of us have been, will 
be able to take note of the urgency 
nf the problem and the requirements 
.of this country. In this view of the 
matter, I would like to ask the House 
to permit me to withdraw my Bill. 

Mr. Chairman: Has the hon. Mem-
ber the leave of the House to withdraw 
thQ Bill? 

The Bill was, by leave .. withdrawn. 

15.58 hrs. 

ABOLITION OF EMPLOYMENT OF 
CASUAL LABOUR BILL 

by Shri Aurobindo Ghosal 

Shri Aurobindo Ghosal (U1uberia): 
Sir, I beg to move: 

''That the Bill to provide tol" 
abolition of the system of employ-
ing casual labour in the employ-
ments of permanent character De'-
taken into consideration." 

Mr. Chairman, Sir, my Bill reletes 
to th 0 question of a section of people 
"..ho are t.he worst sufl'erers in 'Our 
society. They are the casual workers. 
They are employed in various splieres 
~f our society, from agriculture to even 

highly developed industries. Unfor-
tunately, no ·"tatistics are yet avail_ 
able about the number of casual labo-
urer> in our country, their spheres of 
work, their wage scales and their am-
eniti.",. But. we know that the sys-
tem of casual labour. their method of 
recruitment, their working conditions 
.. tc. have been condemned since the 
British time. A Royal Commission 
was appointed. The labour investiga-
tion committee was appointed by the 
Government of India. Both of them 
have condemned the method of rec-
ruitment of casual labour, both in the 
public and private industries. They 
recommended sp2edy abolition of that 
system. This section of casual labo-
urers are generally unskilled and as 
such are victims of exploitation. In 
the Government sector, a large num-
':lei' 0: casual labourers are employed 
in the railways and PT departments. 
In the private sector they are engaged 
through contrac ors in a'l sorts of in-
dustries because there are some res-
trictions about the direct appointment 
of workers on a ca.ual basis. They 
are appointed as casual workers inten-
tionally through the contractors. The 
supply of unskilled labour in our 
country is more. So, they have no 
determined or fixed scale of pay nor 
their wage is determined on the basis 
of supply and demand. Their wage is 
determined almost On the sweet will 
of the employers. In all industries 
where the employers or contractors 
can engage them, they dictate their 
wages and their terms. No legislatioll 
like the Minimum Wages Act is appli-
cable to them and not even the bare 
necessities of an ordinary human being 
are considered by the employers wlaile 
fixing their wages. Nowadays, after 
a long fight, the temporary workers 
have attained ,orne status not like 
'he permanent workers in some indus-
tries. But the casual workers are the 
most neglected section. There is no 
definition of casual labour in any 
labour legislation. According to the 
Oxford Dictionary, casual means 'not 
regular or permanent.' So, casual 
worker is considered by some as tem-




